
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH MU MBAI

S. No.

CORAM

NAME

T.C.P No. 443 / (MAHI / 2017

PTeSent: SHRI M.K. SHRAWAT
MEMBER (J)

SHRI BHASKARA PANTULA MOHAN
MEMBER (J)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPAM LAW TRIBUNAL ON 15.I1,2017

SECTION OF THE COMPANIES ACT: I & BP Code 2016.

DESIGNATION SIG NATURE

1

2

COMMON ORDER

T.C.P. o. 443/I&BC/NCLT/MB/MAH/2017

T.C.p. No. 446/r&BC/NCLT/MB/MAH/2017

None present.

l. W.,e-ot1
sd/- sd/-

Bhaskara lantula Mohan
Member (Judicial)
15.11.2017.

M.K. Shrawat
Member (Judicial)

NAME OF THE PARIIES: Sk,,way RMC Plants Pvt. Ltd.

Kamlalandmarc Construction P!t. Ltd.


